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[T. /. NH-12014/91/2016-MAH(P-6)/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th June, 2025

S.0. 2594(E).—Whereas by the notification of the Government of India in the Ministry of Shipping, Road
Transport and Highways, Department of Road Transport and Highways number S.O 2220 (E) dated 09 June 2021
published in Gazette of India, Extraordinary, Part I, Section 3, Sub-section (ii) issued under sub-section (1) of section
3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government
declared its intention to acquire the land specified in the Schedule annexed to the said notification for building (widening
/ four laning etc.), maintenance, management and operation of National Highway No. 160 Ext. in the stretch of land
from Km 19.680 to km 70.000 ( Ahmednagar- Baramati — Phaltan section )in the district of Ahmadnagar in the state
of Maharashtra.

And whereas the substance of the said notification has been published in “The Dainik Loksatta” and “ Dainik

Shrigonda Citizen” Both Dated 13 December 2024 ; under sub-section (3) of section 3A of the said Act;
And whereas objections filed under section 3-C, Considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest

absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure falling within National Highway No. 160 Ext. in
the stretch of land from Km. 19.680 to Km. 70.000 Ext. (Ahmadnagar- Baramati —Phaltan section ) in the district of

Ahmednagar in the state of Maharashtra.

State: MAHARASHTRA ||District: AHMEDNAGAR
SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 4 5 | 6 |
|Taluk: Shrigonda |
|Village: Kolgaon |
1 422 P Private Agricultur 0.015{|Chandrabhaga
Govind Lagad,
Chandrakant Vitthal
Lagad, Laxman
Vitthal Lagad,

Ganesh Sadashiv
Lagad, Mahesh
Sadashiv Lagad ,
Yogesh Valmik
Lagad, Mangal
Valmik Lagad,
Vandana Suresh
Bagal

422

Village: Loni Vyanknath

2 676 Private Agricultur 0.0848|[Subhan Vajirbhai
Shaikh, Shayda Habib
Shaikh, Rafik Habib
Shaikh ,Mahammad
Habib Shaikh,
Tousim Sadik Shaikh,
Jayda Raju Shaikh,
Shahanur Vajirbhai
Shaikh ,Nisar Rasul
Shaikh

676

3 679 Private Agricultur 0.0566(|Abbas Zumbar
Shaikh, Jainuddin
Zumbar Shaikh, Nana
Yasin Shaikh ,
Mubarak Gafur
Shaikh, Shaban Gafur
Shaikh,Subhan
Vajirbhai Shaikh ,
Shayda Habib Shaikh,
Rafik Habib Shaikh
,Mohammad Habib
Shaikh ,Tousim Sadik
Shaikh, Jayda Raju
Shaikh , Shahanur
Vajirbhai
Shaikh,Mukhya
Karyakari Adhikari
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Jilha Parishad ,
Ahmednagar , Shainaj
Rasul Shaikh ,
Mainuddin Zumbar
Shaikh.

679

4 680

Private

Agricultur

0.0367

Abbas Zumbar
Shaikh, Jainuddin
Zumbar Shaikh,
Mainuddin Zumbar
Shaikh

680

5 681

Private

Agricultur

0.2657

Lala Yasin Shaikh
681

6 682

Private

Agricultur

0.1128

Mubarak Gafur
Shaikh, Arbaj Shaban
Shaikh

682

7 684

Private

Agricultur

0.0205

Nitin Bhausaheb
Pachpute
684

8 685

Government

Gaothan

0.0026

Maharashtra Govt
685

9 686

Government

Gaothan

0.0656

Mabharashtra Govt
686

10 698

Government

Gaothan

0.0106

Maharashtra Govt
698

11 699

Private

Agricultur

0.0862

Sitabai Bapurao
Fatakade, Bapurao
Dadaram Fatakade,
Sonali Raju Borate,
Pooja Aniket Borate,
Sayali Rohit Borate ,
699

12 700

Private

Agricultur

0.1598

Dilip Dattu Gade,
Sarju Keru Late,
Subhash Dattu Gade,
Anil Bapurao
Fatakade,Sunil
Bapurao
Fatakade,Sitabai
Bapurao Fatakade,
Bapurao Dadaram
Fatakade.

700

13 712

Private

Agricultur

0.0674

Aaba Shankar
Khomane, Vithoba
Shankar Khomane
712

14 858

Private

Agricultur

0.1346

Rajendra Narayan
Kokate,Vijay
Narayan Kokate,
Vithabai Narayan
Kokate,Devidas
Narayan Khetmalis ,
Sitaram Narayan

Khetmalis,Vimal
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Vitthal Hirave
858/1

15

858

Private

Agricultur

0.0342

Subhash Pandurang
Jagtap , Satish
Pandurang Jagtap ,
858/2

Village: Madhe Wadgaon

16

135

Private

Agricultur

0.023

Hanumant
Ramkrushna Jhithe,
Pandurang Kondiba
Shinde, Govind Kisan
Salunke, Ishwar
Kisan Salunke ,Mithu
Parvati Shinde ,
Ranibai Sunil Shinde,
Pravin Sunil Shinde,
Nayantara Popat
Shinde, Prajwal Sunil
Shinde, Pratik Popat,
Shinde, Arun Ankush
Nagawade

135

17

138

Private

Agricultur

0.011

Pramod Namdev
Shinde, Ramdas
Dashrath Shirsath,
Vijay Kisanrao
Kakade, Adinath
Vasant Ithape,Savita
Vasant Jagtap,
Swapnil Vasant
Jagtap, Maruti
Baliram Shinde,
Dnyandev Murlidhar
Shinde

138

Village: K

ashti

18

479/1

Private

Agricultur

0.045

Aadesh Bhujangrao
Nagawade, Uttam
Lahanu Rahinj
,Kesharabai Tatya
Rahinj ,Bharat
Abasaheb Rahinj,
Ramdas Sitaram
Rahinj, Rangubai
Kisan Rahinj,
Vacchalabai
Dnyandev Rahinj ,
Nirmala Navnath
Jagtap, Rajendra
Chandar Nayan,
Thakubai Navnath
Jagtap, Sanjay
Dnyandev
Adagale,Dilip
Madhukar Bhoge,
Mahesh Keshav
Jagtap, Ankush
Keshav Jagtap,
Sharad Ajinath
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Jagtap, Bharat Ajinath
Jagtap, Pratibha
Arvind Mande,
Hanumant Kondiba
Bhukan , Vijay
Ankush Nagawade,
Maruti Bajrang
Rahinj , Ajinath
Ramaji
Jagtap,Radhabai
Keshav Jagtap ,
Ravindra Dnyandev
Rahinj, Bismilla
Abdulkadar Shaikh ,
Hamid Abdulkadar
Shaikh,Imran
Abdulkadar Shaikh,
Rajiya Abdulkadar
Shaikh, Samina
Hasan Shaikh,Ayesha
Hasan Shaikh A.P.K.
Aai Samina Hasan
Shaikh,Saad Hasan
Shaikh A.P.K. Aai
Samina Shaikh,
Padmini Abaso
Khedkar, Vaishnavi
Anil Suryawanshi,
Balasaheb Ashok
Kapale, Bhushan
Dashrath More,
Rajaram Damu
Shinde, Navnath
Ramaji Jagtap,
Ramesh Appa Shelke,
Chandrakala
Mahadev Gavade,
Baban Dadu Pise,
Mukta Pravin Potdar,
Baban Gulab Rabhinj,
Janabai Popat
Madane, Popat
Sitaram Madane.
479/1

Total”

[F. No. NH-12014/91/2016-MAH(P-6)/3D]
SHAIKH AMINKHAN, Director
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